
MIS Ashutosh Finvest Pvt. Ltd. & Om. 

Versus. 

. . . Petitioners 

Ws Jagannath Alloys Ltd. & Ors. . . . Respandents 

Present: Mr. S P Shama, Ad-te for petitioners. 
None for respondents. 

Learned counsel for the petrtioners has filed affidavit of Mr. 

Pradeep Kumat Kar, Advocate who had been representing the petitioners 

stating therein that he did not receive any Speed Post containing notices of the 

date of hearing fmm the Tribunal. The affidavit be taken on record. Notice to 

the respondents for 07.1 1 -2018 be Issued. 

f he learned counsel for petitioners is dimcted to send notices to 

respondents No, 2 and 3 by Speed Posts separately and to file affidavit by 

the next date along with acknowledgment in proof of despatch of noti- to 

the respondents. 


